
 4103  ह:  Calling
 Attention  Notice

 गरीबों  की  आवाज  आनी  चाहिये  ।  इसलिये
 आपके  ऊपर  रोब  डालना  तो  मैं  बेइज्जती
 समझता  हूं  अपनी  भी  और  इस  सदन  की  भी।
 अगर  हजारों  आदमी  और  औरतें  इस  तरह  से
 उजाड़ा  जाएं

 अध्यक्ष महू  दय  :  आप  बैंक  जायें,  क्या

 मारी  तकरीर  मुझे  सुननी  पड़ेगी  t

 ओ  बागड़ी :  मैं  तो  केवल.  .

 अध्यक्ष  महोदय  :  अगर  चलते  चले  जाते
 बंतो  बन्द  कर  दिया  जाए  लिखना  ।

 भी  बिगड़ो  :  केके

 अध्यक्ष  महोदय  :  आपने  कह  लिया  है,
 अब  आप  बैठेंगे  या  नहीं  t  अगर  मैंने
 आपकी  बेइज्जत  की  है,  तो  मैं  आप  से  माफी
 आहत  हूं  /  लेकिन  अव  आप  बैठ  जाइये

 आओ  बागड़ी  :  एक  दिन  मैंने  एक  शब्द
 कहा  था  कि  यह  मुगल  दरबार  नहीं  है,  लोक
 सभा  है,  यहां  जनता  की  भावज

 अध्यक्ष  महोदय  :  अब  भाप  रुकावट  डाल
 रहे  हैं  कार्रवाई में  '

 बबी  बागड़ी  अगर  गरीबों  की  आत
 कहना  रुकावट  डालना  है,  तो  ककावट ही ही
 मद्दी 1

 शी  wo  go  met:  बाहर  निकाला
 आए।

 बयो  बागड़ी :  लोकसभा  के  अन्दर  गरीबों
 को  बात  कही  जाएगी  t  मैं  आपको  बताना
 चाहता  हूं  कि  यह  देश  के  लिए  बड़ा  खतरनाक
 होगा  ।  जहां  तक  उन  लोगों  का  सम्बन्ध
 है..

 अध्यक्ष  महोदय  :  मुझे  अफसोस  इस  बात
 का  है  कि  इतनी  दफा  कहने  के  वावजूद  भी
 जाग डी  साहब  ने  मेरी  बात  नहीं  मानी  है  और
 मह  दाया  करना  चाहते  हैं.
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 थी  बेड  तो  गए  है।  आपका  कहा
 मान  तो  है।

 अध्यक्ष  महोदय  .  मेरे  कहे  नहीं  बैठे  है।
 मौर्य  साहब  के  कहने  पर  बैठे  है  1  भाप  वहां
 गये।

 आओ  रामेश्वरानग्व  (करनाल)  :  आपकी
 आजा से  बैठे  हैं।

 एक  माननीय  सदस्य  वे  नहीं  गए  थे  it
 अध्यक्ष  महू बच  :  अगर  गरीबों  की

 आवाज़  भर  उनका  दुख  कहने  के  लिए  बागड़ी
 साहब  के  दिल  में  दर्द  है  तो  भोर  भी  बहुत  सें
 मेम्बर  हैं  जिनके  दिल  में  बराबर  का  दुख  कौर
 दर्द है।

 शीधु  wo  शर्मा  उनसे ज्यादा है।
 अध्यक्ष  महोदय:  मगर  सारा  हाउस  इस

 तरह  से  गरीबों  की  बात  कहने  के  लिए  खड़ा
 होजाए  तो  कैस  काम  चल  सकता  है।  एक  ही
 आदमी  दुख  दर्द  लेकर  यह  कहे  कि  मैं  जाकर
 उसे  कहना  चाहता  हुं  तो  यह  तो  कोई  कायदा
 नहीं  है।  हर  एक  आदमी  जिस  चीज़  को
 महसूस करे  भोर  खड़ा  हो  जाए  कौर  बोलना
 बोलता  चला  जाए  तब  तक  जब  तक  कि
 उसकी  तसल्ली  न  हो  जाए  भौर  बन्द  ही  नहीं
 तो  कैसे  काम  बल  सकता है  1  प्यार  पांच
 सौ  केपांच  सी  नम्बर  हाउस  के  इस  तरह  से
 उठते  रहेगे  तो  आप  समझ  सकते  हैं  कि  कैसे
 गरीबों की  भावा.  .  .

 औ  रामेदबरानग्व भव  सनो  बट गा  हैं

 12.13  hrs.
 PAPERS  LAID  ON  THE  TABLE

 NotiricaTions  एविएहार  DEFrence  or  INDIA
 RULes  aND  Essentrat.  ‘Commoprrizs: Act

 The  Minister  of  Steel  and  Mines
 (Shri  Sanjiva  Reddy):  I  beg  to  lay
 आ  the  Table—

 ay  a  copy  each  of  the  follow-
 ing  Notifications  issued  under

 **  Not  recorded.
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 {Shri  Sanjiva  Reddy]
 rule  125  of  the  Defence  of  India
 Rules,  1962: — —

 अज)  The  Scarce  Industrial  Mate-
 rials  (Control)  Order,  1985,
 published  in  Notifiaction  No.
 5.0.  2912  in  Gazette  of  India
 dated  the  14th  September,
 1965.
 The  Scarce  Industrial  Mate-
 rials  (Control)  Second  Am-
 endment  Order,  1965,  pub-
 lished  in  Notification  No,  5.0.
 2920  in  Gazette  of  India  dated
 the  18th  September,  1965.

 i)

 The  Scarce  Industrial  Mate-
 rials  (Control)  Amendment
 Order,  1965,  published  in
 Notification  No,  50.  2921  in
 Gazette  of  India  dated  the
 18th  September,  1965,
 The  Scarce  Industrial  Mate-
 tials  (Control)  (Third  Am-
 endment)  Order,  1965  pub-
 lished  in  Notifleation  No.
 5.0.  3328  jn  Gazette  of  India
 dateg  the  18th  October,  1965.

 (iii)

 (iv)

 [Placed  in  Library.  See  No,  LT-
 5239/65).

 (2)  a  copy  of  Notification  No.
 5.0.  2911  published  in  Gazette  of
 India  dateq  the  14th  September,
 1965,  under  sub-section  (6)  of
 section  3  of  the  Essential  Commo-
 dities  Act,  1955,  rescinding  the
 Non-Fcrrous  Metals  Control

 ‘Order,  1958,  published  jn  Notifica-
 tion  No,  5.0.  446  dated  the  2nd
 April,  1958,  [Placed  in  Library,
 ree  No.  LT-5240/65)

 GOVERNMENT’.  DecistoNs  on  REPORT  OF
 Srupy  Team  on  Dmecrorate  Generan

 Oy  Tecrnica,  Development
 The  Minister  of  Supply  and  Techni-

 eal  Development  in  the  Ministry  of
 Industry  and  Sappty  (Shri  Ragho-
 ramaiah):  I  beg  to  lay  on  the  Table
 a  copy  of  Government  Resolution
 No,  21(8)/65/V  dated  the  8th  Nov-
 ember,  1965,  publishing  Government's
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 decisions  on  certain  recommenda-
 tions  contained  in  the  Report  of  the
 Study  Team  on  the  Directorate  Gene-
 ral  of  Technical  Development  (Part
 1).  [Placed  in  Library.  See  No.  LT-
 6241/65).
 Report  or  Tarnirr  Commission  on
 CONTINUANCE  OF  PROTECTION  TO  AUTO-

 Mose  Sparninc  Puc  Inpustry
 ETc.

 The  Deputy  Minister  im  the  Minis
 try  of  Commerce  (Shri  £3  अ.  Rama-
 swamy):  |  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers
 under  sub-section  (2)  of  section  16
 of  the  Tariff  Commission  Act.  1951:—

 11)  (i)  Report  (1965)  of  the
 Tariff  Commission  on  the
 continuance  of  protection  to
 the  Automobiles  Sparking
 Plug  Industry.
 Government  Resolution  No.
 8(1)-Tar/65  dated  the  18th
 November,  1965.

 ् (i

 Statement  explaining  the
 reasons  why  a  copy  each  of
 the  documents  at  (i)  and  (ii)
 above  coulg  not  be  laid  on
 the  Table  within  the  period
 prescribed  in  the  said  sub-

 (hii)

 section.
 [Placed  in  Library.  See  No.  LT-

 5242/65].
 (2)  (i)  Report  (1965),  of  the

 Tariff  Commission  on  the
 continuance  of  protection  to
 the  Power  and  Distribution
 Transformer  Industry.
 Government  Resolution  No.
 5(2)-Tar/65  dated  the  19th
 November,  195
 Statement  explaining  the

 reasons  why  a  copy  each  of
 the  documents  at  (i)  and  (ii)

 (ii

 (ili)

 above  could  not  be  laid  on
 the  Table  within  the  period
 prescribed  in  the  said  sub-
 section.

 [Placed  in  Library.  See  No.  LT-
 8243/65).


